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Plaimingr and BiVer Valley Sciiemes
be pleased to state: . »•

(a) the extent of progress in the
execution of the Five-Year Plan in
different States; and

(b) whether there has been decentra
lisation in the execution of the schemes 
or they are being organised and control- 
Jed by the Central or State Govern
ments?

The Minister of Planning and Biver 
Valley Schemes (Shri Nanda): (a)
A review of the progress made in the 
execution of the Five Year Plan in 
different States during 1951-52 is 
under preparation.

(b) State Governments have been 
requested to break-up their plans, so 
far as possible, into district plans ana 
to ensure that, within their field of 
work, local bodies are able to partici
pate in the' implementation of the 
Plan. They have been addressed for 
information about the extent to which 
such decentralization has taken place 
or is contemplated.

Japanese Co -operation in Five 
Y ear Plan

*596. Pandit Mnnishwar Datt 
Upadhyay: Will the Prime Minister
be pleased to state:

(a) v/hether there is any understand
ing between India and Japan for co
operation in India's Five Year Plan; 
and

(b) what Japan can contribute to 
India and whether they want any re
turn for such contribution?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
(a) No.

(b) Does not arise.
Raising of Coal

*̂ 597. Shri A. C. Goha: Wm the
Minister of Production be pleased tri
state:

(a) whether Government have got 
any comparative statement of per 
ccpita coal raising in India and other - 
industrialised countries;

(b) whether Government have taken 
any ?.teps to increase the per capita 
coal output in our country;

(c) whether Government have con
sidered the question of imeconpmic 
small collieries; and

(d) the number of such collieries?
The Minister FroducHim (Shri 

K. C. Beddy): (a) A statement show
ing the overall output per manshift in

India duri^  1951 and 1952 and in 
some industrialised yTesterri countries 
for the period January to April 1951, 
as available, is laid on the Table of 
the Huuse, î yee Appendix III, annex- 
^ e  No. 45.]

(b) It is not possible for the Gov
ernment to take any direct steps to 
improve the per capita output In the 
existing mines. Before according per
mission for opening new mines, the 
Government however, ensure that the 
layout plan and the extent of mecha
nisation are such as would be condu
cive to improved production.

(c) Presumably the Member is 
referring to colliery units which are 
so small that they cannot be worked 
economically and systematically from 
the point of view of sound mining prac
tice.' If so. the question was* recently 
considered by the Working Party on 
coal who have ‘ recommended their 
amalgamation into economic units. The 
recommendation have been accepted 
in principle.

(d) It is not easy to designate, on 
any absolute standards particular col
lieries as "‘Un-economic”. A state
ment showing the number of mines 
classified according to the monthly 
output is however, laid on the Table 
of tile House. [See Appendix III, 
annexure No. 46,]

Five Y ear Plan

♦398. Shri K. C. Sodhia: (a) Will the * 
Minister of Planning and River VaHey 
Schemes be pleased to state whal 
agency, if any, t'.iey propose to set up to 
scrutinise the progress made and ex
penditure incurred on the'execution of 
six years plan in the States?

(b) Is' there any differentiation 
betv/een Part A, Part B "find Part C 
States?

The Minister of Planning and River , 
VaUey Schemes (Shri Nanda): (a)
According to its terms of reference, 
the Planning Commission is responsi
ble for appraising from time to time 
the progress achieved in the execution 
of the Five Year Plan in the States. 
The Commission is in close touch with 
State Governments regarding all 
aspects of the working of the Plan.

(b) No.
Disposals

*599. Shri K. C. Sodhia: (a) Will the 
Minister of Works, Housing and Supply
be pleased to state the approximate 
price of the surplus stores Ijdng with 
Government at present and the pro
bable date by which they hope to dis
pose it of?
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(t>) Wliat was the streng^ of 
^  Of P ir^ ra te  General of Dls- 

p^^^dvurmj? 1947-194« and durir^

(c) What was Uie approximate value 
of the surplus stores at the beginni&s 
of 1947-48?

Ifie Minister of Worki, Heuaiiig: and 
Supply (Sardar Swaran Sin^h): (a)
The book value of all surplus stores 
available for disposal with the , Dis
posals Organisation as on 30th April,
1952 was Rs. 37i crores approximately. 
It is expected that bulk of these stores 
will be disposed of by the end of this 
financial year.

(b) A statement showing the posi
tion of staff of the Disposals Wine of 
the Directorate General of Supplies 
and Disposals as on 1st March, 1947, 
irath February, 1948. 1st March, 1951 
and 29th February. 1952 is placed on 
the TQb> of the House. [Sec Appen
dix III, annexure No. 47.]

(c) The value of all surplus stores 
available for disposal as on 1st April,
1947 was Rs. 200 crores approximate
ly.

Textile Prices (Fixation)
*600. Shri K. C. Sodhia: (a) Will the 

Minister of Commerce and Industry be
pleased to state whether the Textile 
Commissioner, Government of India is 
assisted by any Committee or Commit
tees in the fixation of the prices of 
textile goods?

(b) If so. what is the composition of 
these?

The Deputy Minister of Commerce 
and Indu^t^ (Shri Karmaikar): (a)
No, Sir.

(b) Does not arise.
Indian Labour to Malaya

. *601. Shri M. R. Krishna: (a) WiU
the Prime Minister be pleased to state 
whether it is a fact that Malaya is in 
need of Indian labour?

(b) If so, what are the condition? 
under which Indian labour is given?

The Parliamentary Secrê <ary to the 
Prinie Minister (Shri Satish Chandra):
(a) .yes.

(b) Emigration from India is gov
erned by the Indian Emigration Act. 
The emigration of unskilled worl^ers 
to Malaya is banned at present, while 
skilled workers are allowed to emi
grate at the discretion of the Emigra
tion authorities in India if the terms 
and conditions of service are reason
able.

N e w s p r im t  and P b in t in g  P aper

674
C :

*602. Shri Bamuui: (a) Will the
Minister ol Commerce Industry be
pleased to state what are the materials 
used in India for preparation of paper* 
pulp?

(b) Is it a fact that the fibrous 
residue of sugar-cane can be used as 
such raw material?

(c) What are the requirements and 
present production in India of news
print and printing paper?

(d) What steps are being taken to 
make the country independent of im
port in this matter?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
Important basic raw materiah aie 
bamboo, sabai grass, rags, waste 
paper, wood pulp, hemp and old hemp 
rope cuttings, jute and hessian cut
tings.

(b) Yes, Sir.
 ̂ Estimated Production

(c )________ requirements in 1951
(Tons) (Tons)

(i) Newsprint ... 60,000 Nil
(ii) Printing and 100,000 79,263

______ Writing paper._________________
(d) Every facility is bein" triven to 

the parties concerned in creating addi- 
tion̂ il capacitv by settin? up new units 
or by expanding the existing mills.

SiNDRi Fertilizer Factory
*603. Pandit M. B. Bharfifava: Will the 

Minister of Production be pleased to 
state:

(a) what is the extent of the total 
capital invested by the Government of 
India so far in the construction and 
working of the Sindri Fertilizer 
Factory;

(b) what is the maximum productive 
capacity of this factory;

(c) what chemical fertilizers are 
being manufactured at present and 
what are the future prospects;

(d) At what price the chemical ferti
lizers produced by the factory are 
being sold in the market and how this 
compares with the imported fertilizerc 
from outside;

(e) whether there are any other 
factories in India engaged in manufac
turing fertilizers. If so, what is their 
productive capacity and what has been 
that actual value and quantity of the 
different varieties of fertilizers produc
ed by these factories during the year
1950-51; and




